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Date: 03-09-2019,

gana High Courl Advocates’ Association has

Telang
convened an Extraordinary General Body Meeting on

03.09.2019 at 1.30P.M., in the Association Hall, the

General Body unanimously resolved as under:-
RESOLUTIONS

1. It is unanimously resolved to request the Supreme

Court collegium to recall their resolution dated

08.08.2019 in transferring the Hon'ble Sri Justice P.V.

aryana High Court and

as Chief Justice to any

Sanjay Kumar to Punjab & H
further consider his elevation
appropriate High Court.

9. It is unanimously resolved by the members of this

Association to abstain the Court work with immediate
effect 1.e., from 03.09.2019 to 07.09.20 19.

3. It is unanimously resolved to request all the
Presidents of District Courts, Subordinate Courts and
their Association members to abstain work from
04.09.2019 to 07.09.2019.

4. It is unanimously resolved that a delegation of

Executive Committee along with learned Senior
Advocates to represent the issue before the Hon’ble
Chief Justice of India and Hon'ble Collegium Judges,
Hon’ble President of India, Hon’ble Prime Minister of
ndia and the Hon'ble Minister for Law and Justice

including the Hon'ble Chief Justice, High Court for the

State of Telangana.
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5. It is unanimously resolved to file a Public Interest
Litigation before the Hon’ble Supreme Court of India in
respect of framing of guidelines with regard to
appointment of Judges, elevation of Chief Justice of

Hon’ble High Courts, elevation to Supreme Court and

transfer of Judges.
6. It is unanimously resolved to request the Hon'ble

Supreme Court collegium that 1o judge shall be

from any other High Court to the High
all the existing

transferred

Court for the State of Telangana till

vacancies are filled up-



